INCOME TAX APPELLATE TRIBUNAL, MUMBAI BE_NCHES

REVISED CAUSE LIST OF A BENCH FOR 03-SEPTEMBER-2026 {THURSDAY)

BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER r

IN COURT ROOM 8

5771/MUM/2026

AT 10.30 AM

Srl | Appeal Number Ai:'::’ ‘Assessee Name o Remarks
1 4333/Mr5?4/2025 2015-16 | [A] THE LOOT (INDIA) PRIVATE LIMITED

2 | 4589 /I\,I,B?,] /2025 | 2009-10 | [A] THE LOOT (INDIA) Pil%IVATE LIMITED

cll I /Mrlz?,l /2025 | 201516 | [A] LIBRA NATURAL RESQURCES PRIVATE LIMITED (E-FILE)

4 | gosamumyacas | 202324 |ATLN ENTERPRISES (E-FILE) |
5 1 233 /'I\E’;,, /025 | 202324 |ID] L N ENTERPRISES (- FILE)
6 |ITA 373/MUM/2026| 2020-2L | [A] ARVIND RATANCHAND JAIN (E-FILE) R
71 1418 /Dﬂ]ﬁd /2026 | 2023-24 | [A] ASGARALL YUSUFALT PORBANDARWALA (E-FILE)
8 | 1asa/Muny2026 | 202021 | [A] ASGARALT YUSUFAL PORBANDARWALA (E-FILE) .
9 | 1o /13111?4 12026 | 201213 | [A] LIFE TELECOM PRIVA'EE‘E;LIMITED |
10| seen /i\m 12026 | 202223 | [A] ARUNA KAILASHPRAS?AD MALPANI {E-FILE)

11 3162)Mrlrj:‘,, j2026 | 2016 | [D]MARK BANGLES PVT. LTD. (E-FILE)

12| 3667mum2026 | 201718 | [A] ABDUL SALAM PORAHA VALAPPIL (E-FILE)

13 see /I\m /2026 | 200405 | [A] AKSHAR AUTOMOBILES AGENCIES PRIVATE LIMITED

14| 21 /MIlTJ‘:,[ 026 | 2017 | [DILAND ENERGY & RESGURCES LIMITED (E-FILE)

15| 200 ,_;8?4 12026 | 20192020 | [A] AMIT RAVKA (E-FILE) |

16 | 50 /rvlma /2026 | 201415 | [A] ANUPTECH EQUIPMENTS PRIVATE LIMITED (E-FILE)
17 | 4sas /MTS:,[ 026 | 202021 | TA] ALWYN SEBASTIAN FERNADES (E-FILE) |

|18 4557%3?;‘2026 201516 | [A] ABHISHEK GUPTA (E-FILE)

19 4663/M1-Lrj?v‘/2026 2012-13 FA] ALPINE INTERNATIONAL .P\fT. LiD.

20| ag /Mrlz?q 12026 | 201920 | [A] ASHOKKUMAR UM RAOMAL JAIN

21| e mlml 026 | 202324 | [A] SHRLAMIT SHASHIKANT SHAH (E-FILE)

21 g /JL‘;‘“ /2026 | 2016+17 | [A] LAXMI PANDEY (E-FILE)

23 ITA 2016-17 | [A] LAXMI PANDEY (E-FILE)

|
[




REVISED CAUSE LIST OF A BENCH F R 03-SEPTEMBER-2026 (THURSDAY)

- |
BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER l
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER 1‘

IN COURT ROOM 8

. AT 10.;30'AM

Sri | Appeal Number As:n:rt. ;Assessee Name Remarks
XY /MIL?V! 2026 | 201213 |[D] ASHITKUMAR GUNVANTRAI SHAH (E-FILE)

125 o7 /hﬁn 12026 | 2016-17 | [A] LADAM HOMES PRIVATE LIMITED
26 |. 5793/?"%?’1/2026 2026-27 | [A] ARCHDIOCESE OF BOMBAY
27| 550 /Mﬁa /2006 | 201415 | [A] AMITA SINHA |
28| oy ﬂﬂj‘:‘q 2026 | 202223 | [A]ARCEXIM LLP
2| o1, /I\E‘;‘,} 12026 | 2020-21 | [A] AARTL AGRIFRESH LUP |
30 | cg0 /hﬂj’:,l 12026 2018-19 | [A] AARTI AGRIFRESH LLP - 1
31| sa30 /Iﬁfﬂ /2026 | 2017-18 | Al AARTI AGRIFRESH LLP 5
32| gy ﬂﬂ,‘:‘d 12026 1201920 | [A] AARTI AGRIFRESH LLP

%/ Assistant Registrar|

g 2-Sep-202




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FO

R 03-SEPTEMBER-2026 (THURSDAY),

BEFORE HON'BLE SAKTIJIT DEY, VICE PRESIDENT
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 2

| AT 10.30 AM.

Srl | Appeal Number Af,i':rt' Assessee Name Remarks
1 |TTA 9305/MUM/2025| 2022-23 |[D] BROWN BULL LOGIFFRCS PRIVATE LIMITED (E-FILE)

2 |TTA 1730/MUM/2026] 2020-21 | [A] NAVAL MILITARY RESTAURANT AND STORES

3 {ITA 3570/MUM/2026] 2019-20 | [A] NEELKAMAL REALTORS _SUBURBAN PRIVATE LIMITED {E-FILE)

4 |1TA 3571/MUM/2026| 2020-21 | [A] NEELKAMAL REALTORS SUBURBAN PRIVATE LIMITED (£-FILE)

5 |ITA 3572/MUM/2026] 2021-22 {[A] NEELKAMAL REALTORS SUBURBAN PRIVATE LIMITED (E~FILE)'

6 |ITA 3573}'MUM/2026. 2022-23 | {A] NEELKAMAL REALTORS SUBURBAN PRIVATE LIMITED (E-FILE)

7 {ITA 4587/MUM/2026| 2011-12 |[A] BHARATBHAI SHANTIth PAREKH

8 [ITA 4786/MUM/2026 . 2010-11 [ [A] NAJ INTERNATIONAL ‘A
9 |TTA 4788/MUM/2026}F 2018-19 | [A] BIRTHRIGHT GAMES &i ENTERTAINMENT PRIVATE LIMITED ‘
10 |ITA 4822/MUM/2026| 2021-22 |[D] NARAYANDAS CHHAGALII\'ILAL MANDHANA

11 |TTA 4849/MUM/2026| 2020-21 | [A] NABANITA CHAKRABOF:{TY (E-FILE)

12 |TTA 4§39/MUM/2026 2012-2013 | [A] NASEEM HADISH MALI{<

13 (ITA 5017/MUM/2026 2023-24 . [P] NEW EMPIRE TIN FACTORY

14 | CO 215/MUM/2026 | 2023-24 '[A] NEW EMPIRE TIN FACTORY

15 [ITA 6635/MUM/2026| 2018-19 |[A] NISHICA IMPEX PRIVATE LIMITED (E-FILE)

16 |ITA 7325/MUM/2025¢ 2018-19 | [A] NEUMEC BUILDERS PRIVATE LIMITED [(C/F))

i? ITA 771/MUM/2026 | 2018-19 | [D] M/S NEUMEC BUILDEREF PVT, LTD. {E-FILE (C/F))

t Registrar
2-Sep-2026

i




JNAL, MUMBAY BENCHES | -

REVISED CAUSE LIST OF C BENCH FOR 03-SEPTEMBER-2026 {THURSDAY)

BEFORE HON'BLE BEENA PI LAI, JUDICIAL MEMBER

-

AND HON'BLE JAGADISH, A CCOUNTANT MEMBER ' ;
IN coum-xﬁoom 5 .
| 10.30 AM
Srt | Appeal Nurﬁﬁér Assmt, Year| ‘ l;\ssessee Name Remqfks__ _
1 {TTA 3445/MUM/2026 | 2015-16 {[A] PARTH VINOD GADHIYA (E-FILE)
2 | ITA 3446/MUM/2026 | 2016-17 | [A] PARTH VINOD GADHIYA (E-FILE)
3 | ITA4127/MUM/2026 | 2014-15 | [D] INDIA INFRADEBT LIMITED (E-FILE)
4 | ITA4128/MUM/2026 | 2015-16 | [D] INDIA INFRADEBT LIMITED (E-FILE)
5 {ITA4321/MUM/2026 | 2013-14 | [A] INDIA INFRADEBT LIMIT,‘ED (E-FILE)
"6 | ITA 4322/MUM/2026 | - 2014-15 1w 1_&015 INFRADEBT LIMITED {E-FILE)
7 | TA4323/MUM/2026 | 2015-16 | [A] INDIA INFRADEBT LIMITED (E-FILE)
§ |ITA4324/MUM/2026 | 2016-17 | [A]INDIA INFRADEBT LIMITED (E-FILE) :
9 |ITA4325/MUM/2026 | 2017-18 [ [A) INDIA INFRADEST LIMDiED (E-FILE) !
10 | 17A 4326/MUM/2026 | 2019-20 | [A] INDIA INFRADEBT LIMITED (E-FILE)
{1 | ITA4327/MUM/2026 | 2022-23 | {A] INDIA INFRADEBT LIMH&D (E-FILE) |
12 | ITA 4864/MUM/2026 | 2017-18 | [A} PICO CAPITAL PRIVATE J"JMHED (E-FILE) !
13 | ITAS319/MUM/2026 | 2022-2023 | [A) PADEL TENNIS FEDERAﬁpN‘(E-F:[LE}
14 | ITA 6351/MUM/2026 2021-22 [Dj PRAGATI AROMA OIL DﬁSTILLERS PVT. LTD.
15 |1TA 6352/MUM/2026 | 2022-23 | [D] PRAGATI AROMA OIL DISTILLERS PVT. LTD.
16 | ITA 6373/MUM/2026 | 202021 | [D] CHEP INDIA PRIVATE LIMITED
17 | ITA 6375/MUM/2026 |  2009-10 | [D] CANDOR RENEWABLE ENERGY PRIVATE LIMITED
16 | [TA6397/MUM/2026 | 2013-14 | (A] CHANDRAKANT BABALDAS PATEL
19 | 1TA 6398/MUM/2026 |  2013-14 _ | [A) CHANDRAKANT BABAI.[%AS PATEL
20 ETA"71281MUM/2925 | 2024-25 | [A} PUSHTISEVA FOUNDAT?ON (E-FILE)
21 |[TA6122/MUM/2026 {  N.A. | [A] CHURCH OF ST. FRANcﬁs XAVIER DABUL (E-FILE)
22 |TTAG170/MUM/2026 |  NA | [AJ PRAGATI PRATHISTHAN
23 | ITA6171/MUM/2026 | NA | [A] PRAGATI PRATHISTHAN |




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH F R:03-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
- AND HON'BLE RAKESH KUMAR LODHA, ACCOUNTANT MEMBER

IN COURT ROOM 3
10:30 AM
sl | Appeal Number A\s;::.t. | Assessee Name Remarks
1 |ITA 7042/MUM/2026 | 2016-17 | [A] DEERAK RAMESH PATWARI (E-FILE) (5 .oLj)
2 (TTA2863/MUM/2025| 2018-19 | [A] RURBAN SMART INFRA'VENTURES (INDIA) PRIVATE LIMITED
3 |ITA 3001/MUM/2025| 2018-19 | [DTRURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-FILE)
4 {ITA 3298/MUM/2025| 2022-23 |[A] RUBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED
5 |ITA 3664/MUM/2025| 202021 | [D] RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-FILE)
6 |IvA3947/MUM/2025] 2016-17 |[D] RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-FILE) |
7 |ITA3948/MUM/2025| 2022-23 |[D] RURBAN SMART INFRAVENTURES (INDIA) PRIVATE LIMITED (E-FILE) J
8 |FTA 5920/MUM/2025| 2018-19 | [D] MUKESH KUMAR KANAIYALAL SHAH (E-FILE) ﬁ
9 | CO270/MUM/2026 | 2018-19 | [A] MUKESH KUMAR KANAIYALAL SHAH '
10 |ITA 3937/MUM/2025| 2017-18 |{D] RANA KAPOOR (EvFlLE-;
11 |I7A 3938/MUM/2025) 2014-15 |[D] RANA KAPOOR (E-FILEE)
12 |ITA 3039/MUM/2025{ 2015-16 | [D] RANA KAPOOR (E-FILE)
13 | TTA 3940/MUM/2025| 201920 | [D] RANA KAPOOR (E-FILE)
14 | ITA 3941/MUM/2025] 2016-17 . | [D] RANA KAPOOR (E-FILE)
15 | [TA 3942/MUM/2025|  2018-19 | [] RANA KAPOOR (E-FILE)
16 |ITA 4536/MUM/2025| 2017-18 | [D] RANA KAPOOR (E-FILE
17 }ITA 4537/MUM/2025| 2016-17- | [D] RANA KAPOOR (E-FILE
18 | [TA 6342/MUM/2025 | 2014-15 | [A] MANJULA SURESH SHAH !
19 |ITA 6547/MUM/2025| 2013-14 | [A] DEEPA JAYESH KOTHARI |
20 |ITA 3223/MUM/2026| 2003-10 | [A] DELCON ELECTRICAL FRIVATE LIMITED (E-FILE) r
21 |ITA 3706/MUM/2026| 2021-22 | [A] ROSHAN TIN PRINTERS PRIVATE LIMITED (E-FILE)
22 | TTA 5896/MUM/2026| 2019-20 |{A] DC-MOTOR WORKS PVT LTD ;
23| ITA 5897/MUM/2026 | 2020-21 | [A] DC MOTOR WORKS PVT LTD f
24 1ITA 5915]M_UM]2026 2026-27 [A] SHRI MARUTI FOUNDA":I'ION MUMBAT (E-FILE)
25 |ITA 5917/MUM/2026 | 2026-27 | [A] SHRT MARUTT FOUNDATION MUMBAI (E-FILE)
26 | ITAS735/MUM/2026| 2021-22 |[A] DOSSA CHEMICALS P LTD

t
H




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF EBENCHF R 03- SEP!EMBER—ZOZG (T HuRSDA )

BEFORE HON' BLE NARENDER KUM R CHOUDHRY JUDICIAL MEMBER_

AND HON'BLE BIJAYANANDA PT(USETH ACCOUNTANT MEMBER

IN COURT ROOM 9.

. ‘ = AT 10.30 AM
Sri -Appeal Number ._ Ai:r:rt', Assessee Name . ' Remarks
1 |rTA 3950/MUM/2024) 2014-15 | [A] M/S. EKTA CREATIONS PRIVATE LIMITED
2 ITA 4390/MUM/2024] 2014-15 | [D] EKTA CREATIONS PRIVATE LIMITED (E-FILED)
3 | BMAS4/MUM/2025 | 2022-23 |[A] SADANAND BHALCHANDRA SULE (E-FILE)
4 | BMA21/MUM/2026 | 2019-20 | [A] ANIL GOPAL RAD (E-FILE) | #
5 | BMA 22/MUM/2026.| 2019-20 | [A] ANIL GOPAL RAQ {E-FILE) .
6 | BMA 37/MUM/2026 | A Y 2016-17 | [A] DIPESH RAJENDRA SHAH (E-FILE)
7 | BMA 38/MUM72025 AY 2017-18 | [A] DIPESH RAJENDRA SHAH (E-FILE) |
8 | BMA 39/MUM/2026 (A Y 2018-19 | [A] DIPESH RAJENDRA SHAH (E-FILE)
9 | BMA 40/MUM/2026 |A Y 2019-20 | [A] DIPESH RAJENDRA SHAH (E-FILE)
10 |ITA 2601/MUM/2026|  2011-12 | [A] SATYAN MENON (E-FILE)
11 [ITA 2660/MUM/2026| 2021-2022 | [A] HERMES TRAVELS & CARGO PRIVATE LIMITED (E-FILE)
12 |TTA 2719/MUM/2026| 2022-2023 | [A] HERMES TRAVELS & CARGO PRIVATE LIMITED (E-FILE)
13 |ITA 2717/MUM/2026|  2012-13 | [D] HARESH MOHANLAL MEHTA (E-FILE)
14 | ITA 2723/MUM/2026] 2001-02 | [A] KAMALKUMAR JOHART, (HUF) {E-FILE)
15 |TTA 2728/MUM/2026|  2022-23 | [A] HEXAKORE TECHNO BUILD LiP (E-FILE)
16 |ITA 4535/MUM/2026| 2021-22 |[A] TATA MOTORS PASSENGER VEHICLES LIMITED (E-FILE)
17 |TTA 4895/MUM/2026| 201920 | [A] KP GEMS PVT LTD (é-FIL_E)
18 |ITA 4930/MUM/2026| ~ 2017 | [D] TEJPAL DALCHAND JAIN-(E-FILE) 1
19 [TTA 5281/MUM/2026{ - 2019-20 | {A] TEAMPUMKIN CORPORATION '
20 |TTA 5318/MUM/2026| '2018-13 | [A] TEAMPUMKIN CORPORATION |
21" |ITA 5205/MUM/2026| 2020-21 | [A] EVEREST IT SERVICES |PRIVATE LIMITED '
22 {ITA 5298/MUM/2026 2016-2017 | [A] EXPORT IMPORT BAN‘K{ GF INDIA
23 |TTA 5299/MUM/2026] 2017-2018 | [A] EXPORT IMPORT BANK.OF INDIA
24 | ITTA 3604/MUM/2026] 20135-2010 [A] KAMBAR CONSTRUCTIONS (E-FILE)
25 |ITA 6167/MUM/2026| 2023-24 | [A] THAKU BHOJWANI CHARITABLE TRUST

Ue' 02tSep-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF G BENCH FOR 02-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE JUSTICE (RETD.) CV BHADANG, PRESIDENT

AND HON'BLE PRABHASH SHA;;NKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1
l

Assmt.

Sri | Appeal Number Year : Assessee Name Remarks
1 | SA 120/MUM/2026 | 2018-19 | [A] SMS INTEGRATED FACILITY SERVICES PVT LTD

2 [ITA B169/MUM/2026 2018-19 | [A] SMS INTEGRATED FACILITY SERVICES PVT LTD

3 | SA 129/MUMf202§ 2024-25 | [A] WORK WITH DIGNITY FOUNDATION
4 |TTA 8706/MUM/2026] 2024-25 | [A] WORK WITH DIGNITY FOUNDATION |
5 |ITA 4696/MUM/2025 2017-18 | [A] SELENE CONSTRUCTIONS LIMITED |
6 I%A 715/MUM/2026 | - 2020-21 -| [A] SHABIL TRAVELS AN# FOREX PVT LTD. \
7 [rim 4854/MUM/2026] 202526 | [A) SUVIDYA PRASARAK SANGH (E-FILE)

8 |ITA 186/MUM/2026| 2022-23 | A SPAKLE DLAM PRIVATE LIMITED

o |ITAB0Y/MUM/2026| 2020-21 | [A] YUVRAJ DHONDU BHADANE (HUF) |
10 [ITA 5092/MUM/2026| 2020-21 | [A] GODSPEED ASSOCIATES

11 {[TA 5107/MUM/2026 2020-21 | [A] SUIATA SACHIN DANDGE

12 (ITA 5972/MUM/2026( 2026-27 | [A] SHREE GHATKOPAR JIVDAYA KHATU (E-Fﬁ_f)

13 [ITA 5073/MUM/2026| 202627 | [A] SHREE GHATKOPAR SARVAJANIK JIVDAYA KHATU (E-FILE)

14 |17 So79/MUM/2026|  2026-27 ] SHAHPTKOTHARL AND SHAH MV MODHVANIKBOARDING SCHOOL

[ 15 [rTa 6012/MUM/2026| 2014-15 | [A] SANYUKTA ADWAIT CHAWATHE (E-FILE)
16 |ITA 3072/MUM/2024 2011-12 | [A] SHEELA NARESH LODHA (E-FLED) | |
17 [ITA 5654/MUM/2026| 2013-14 | [A] GRASIM INDUSTRIES LIMITED EMPLOYEES PROVIDENT FUND
| !




INCOME TAX APPELLATE TRfIBUﬂAL, MUMBAI BENCHES

REVISED CAUSE LIST OF H BENCH FOT 03- SEPTEMBER-2026 (THURSDAY)

BEFORE HON BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE DEBJANI MITRle NEOGY, JUDICIAL MEMBER

IN COURT ROOM 6

AT 10.30 AM

Sl Appeal Number |Assmt. Year Assessee Namea Remarks
A [A] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS SERDIA
1 | TTA7831/MUM/2010 | 2006-07 A MACEUTICALS (INDIA) PT LTD

o . [D] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS SERDIA
2 | ITA 1188/MUM/Z012 | 2007-08 PHARMACEUTICALS P. LTD )

- | [A] SERVIER INDIA PRIVATE LIMITED (FORMERLY KNOWN AS SERDIA
3 | TTA1362/MUM/2012 | 2007-0B o s oA CEUTICALS (ENDIA) ALLTD)

a _ [D] M/S SERVIER INBIA PVT LTD (FORMERLY KNOWN AS SERDIA
4 | ITA 6444/MUM/2013 | 2008-09 PHARMACEUTICALS (1) P. LTD)

5 | ITA6622/MUM/2013 | 2008-09 | [A] SERDIA PHARMACEUTICALS (INDIA ) PLTD N
- - " [ A] SERVIER INDIA PRIVATE [IMITED (FORMERLY KNOWN AS SERDIA
6 | ITA 1324/MUM/2015 | 200910 |5 A RMACEUTICALS (INDIA) ALTD )

" [A] SERVIER INDIA PRIVATE [IMITED (FORMERLY KNOWN AS SERDIA
7 | ITA7214/MUM/2019 | 2000-11 - fpARMACEUTICALS (INDIA) PVT. LTD.)

' | TA] SERVIER INDIA PRIVATE {IMITED (FORMERLY KNWON AS SERDIA
§ | [TA1738/MUM/2021 | 201312 o0 oA CEUTICALS (INDIA) LjD)

9 | ITA 7419/MUM/2026 { 2018-19 | {D] DATTATRAY MAHARAJ KA{!.AMBE JAQLI SAH. BANK

10 | TTA 7420/MUM/2026 | 2019-20 | [D] DATTATRAY MAHARAZ EU\LAMBE JAOLI SAH. BANK

11 | ITA 7421/MUM/2026 | 2018-19 | [D] DATTATRAY MAHARA] KAII.AMBE JAQLT SAH, BANK

12 | ITA'7422/MUM/2026 | 2018-19 |[D] DATTATRAY MAHARA] KALAMBE JAOLI SAH. BANK

13 | TTA 7423/MUM/2026 { 2019-20 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH. BANK

14 | ITA 7424/MUM/2026 |  2018-19 | [D] DATTATRAY MAHARA] KAI;AMBE JAOLT SAH. BANK

15 | ITA 7425!MUM/2026 2017-18 | [D] DATTATRAY.MAHARAJ KALAMBE JAOLI SAH. BANK

16 | ITA 7426/MUM/2026 | 2019-20 | [D] DATTATRAY MAHARA] KALA_ME!E JAQOLIL SAH, BANK

17 | ITA 7427/MUM/2026 | '2018-19 | [D] DATTATRAY MAHARA‘J KAl.lAMBE JAOLI SAH, BANK _ ‘

| 18 | ITA 7428/MUM/2026 | 2018-19 | [D] DATTATRAY MAHARAJ KALAMBE JAOGLI SAH. BANK |

19 | ITA 7429/MUM/2026 | 2017-18 | [D] DATTATRAY MAHARAJ KALAMBE JAOLT SAH. BANK

20 | ITA 7305/MUM/2011 | 2007-08 | [A] 31 INFOTECH LTD | ' ‘ ‘
21 | ITA 1558/MUM/2014 | 2009-10 | [A] TATA CHEMICALS LTD -‘

22 | ITA 2151/MUM/2014 ( 2009-10 | [D] TATA CHEMICALS LTD

Assistant Registrar]




INCOME TAX APPELLATE TR IBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF K BENCH FOR 03-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 6

| 2.30 PM

Sri | Appeal Number Ai::_t‘ é's'sessee Name Remarks
1| s7gomumyagzs | 201718 |[A EVEREST KANTO CYL]INDER LTD [
2 | go77Munyz0zs | 201718 | [D] EVEREST KANTO CYL‘INDER LTD (E-FILE)
S m 201819 |[A] BELLISSIMG HEALTH‘T CONSTRUCTION AND DEVELOPERS |

g027/MUM/2025 | V%10 [pRIVATE LIMITED |
4 | s703Mumyz025 | 202021 |[A] FOCE INDUSTRIES EFie) | |
5 | 3240 /iVII-lrJ}:\VI /2026 | 202223 | [A] BNP PARIBAS SECURITTES INDIA PRIVATE LIMITED (E-FILE)
6 134§/pﬂ;?4,2026 2017-18 {[D] JOYNEST PREMISES P}/T LTD (E<FILE)
7 2947/MITUAM 12026 2022-23 | [A] BHARAT PETROLEUM CORPORATION LIMITED (E-FILE)
8 | o0 /NE’;‘,’ 12026 | 201617 | [A] ECONOMICAL LIFE FREEDOM PVT LTD
9 | 59y /l\m‘q 2006 | 201718 | [A] RAMESHWAR DEVELOPERS
10 5202 /Mrlrf?,‘ 12026 | 2019-20 | [A] HANISH JAIN ‘
1] g9eq /,\m, /2026 2020-21 |[A] PRIME TOLL AND MEf_ 'RECOVERIES PRIVATE LIMITED
12| e /M”U?q 12026 | 20182019 | [A] IYOTKUMAR DHANSUK+LAL SHAH (E-FILE)
13| oo /ﬂ}q 12026 | 202223 | [A] ACCENTURE SOLUTION% PRIVATE LIMITED (E-FILE)
iy ITA 200708 | 1A] SEMA SOFTWARE (INDIR) PVT. LTD, [SINCE MERGED WITH

1124/KOL/2011 ATOS ORIGIN (INDIA) PVT, LTD.]
15 1o /PI:cTal?./zoiz 2008-09 |[A] SEMA SOFTWARE (INDI%\) PVT. LTD
16 | gog7 /I\m,i 2025 | 202223 | [A] ERANTHUS DEVELOPERSI! PRIVATE LIMITED

Assis . Registrar

A, 02-Sep-2026|
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF SMC BENCH FbR 03-SEPTEMBER-2026 (THURSDAY) |

BEFORE HON'BLE ANIKESH BANERIJEE, JUDICIAL MEMBER
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 6
AT 2.310 PM
Sri | Appeal Number Af,::‘:‘ , L\ssessee Name Remarks
1 3523;1\4%4/2025- 201617 - | [A] KALPANA MANSING|JADHAV (E-FILE)
2 4092/»/1131,:4/2026 2010-91 | [A] SAURABH PLASTO qﬁonur:rs PRIVATE LIMITED (E-FILE) ]
3 | satomunijz0z6 | 200203 | A SUNIL SHANTILAL MEHTA (E-FILE) 1{
4 45391£J‘:‘,V'2026 2002-03 | [A] SUNIL SHANTILAL MIEHTA (E-FILE) |
5 4576/,\,% 12026 | 200203 | [A] SUNIL SHANTILAL MEHTA
6 3956/;3:4 12026 | 202021 [A] SARASWATI BUILDCON (E-FILE)
| 7 7650/!'31-11-1?4/2026 2020-2021 | [A] ANURADHA BALAKRISHNAN
8 7649[5{1?*4 /2625 2021-2022 | [A] ANURADHA BALAKRISHNAN
9 7‘557/%?4/2026 2011-12 |[A]ANJUM KACHWALLA
10 ?658/»%?4/2025 2017-18 |[A] ASHA KAILAS.TEMK‘L\R
1 '7659/%‘?4 /2026 | 202021 | [A] BHANUDAS PANDURANG NAIKODE |
12 7661/5{1?412025 2017-2018 | [A] CHIRAG RAJESH THAKKAR |
13 7564/IVII-IFJ?4/2026 2018-2019 | [A] TBRAHIM ABDUL RASHID SHETKH |[

A
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